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Sbrl Hecla: May I know how the 
funds accrue in the proforma State 
Trading acrount? Are they the sav-
ings of insurance fund? 

Sbri A. M. Thomas: No, we sct 
apart: about 9 naye Paise per maund. 
We debit it to the account and  add 
it on to the cost price, and that amount 
will be set apart for these things. 

Sbr; Hecla: A,,· they not from the 
insurance amount.? 

SlIr; A. M. Thomas: As I said, each 
cargo is not insured. But by way of 
insurance fund we arc setting apart 
a certain sum for each quantity that 
is bt,ing transacted upon by us. And. 
~u t to (~orre tion  1 think it is 9 
naye Paise per maund. 

Dr. Ram Subh", Sinl'lI: May I know 
the difference between the freight 
charged by U.S. flag ships and other 
vessels? 

SlIri A. M. TlIomas: That will de-
pe-nd upon the circumstances o tain~ 

ing on each occasion. 

Dr. Ram Subllal' Sinl'lI: What is the 
i erene~ in the freight rates in 
bringing these 3 miflion tons of food-
grains? 

SlIri A. M. Tbomas: There may not 
be much difference. This 50 per cent 
of freight is met by the U.S. Govern-
ment itself under the PL 480 Aid ac-
count which we have to pay in a 
period of thirty to forty years. But 
there cannot be much difference bet-
ween the freight of U.S. flag ships and 
ether vessels. 

Sbri Raa111IDath Sinl'lI: What is the 
freight charge of Indian shipping and 
that. of U.S. shippinl!? 

Sbri A. M. Thoma.: For the specific 
freight charel' I will require notice. 

Food Zoaes 

+ 
r Sbri Ram Krlshaa Gupta: 
! Shrl D. C. SI&anDa: 

" .. ., Sbri S. M ...... erjft: 
I Sbri Paaprkar: 
L Shrl BIsh.anatll Roy: 

(Shrl BlbhuU MIshra: 
I Shrl AJit Slach Sarbadl: 
j Shrl Madhusudaa Rao: 
1 Dr. Ram Sub ..... Sial'h: 
I Shrl Hem Barua: 
L Shri Sanraana: 

Will the Minister of Food and Al'ri-
culture bl' pleased to slate at what 
stage is the proposal of modifying the 
preSl'nt zonal system with a view to 
having larger Food Zones by linking 
rleficit States with the contiguous sur-
plus States? 

The Deputy Minister of Food and 
Al'ricuUure (Shri A. M. Thomas): The 
State of West Bengal has already been 
linked with the State of Orissa and 
the question of linking the State of 
Bombay with the State of Madhya 
Pradesh is under consideration. 

Shri Ram Krlsban Gupta: May 
know whether it is a fact that the 
Madhya Pradesh Government has 
raified an objection to this schemeo? 

Shri A. M. Thomas: It is a fact. 

Shri D. C. Sharma: May I know if 
the tangle with regard to the linking 
up of Orissa with West Benpl has 
been solVl'd amicably and, if so, what 
efforts arc bein& made to ensure 
regular supplies from the Orissa 

Stall'? 

The Minister of Food aad AcrIeul-
lare (Sbrl S. K. Patl1): As a rule, we 
bring no pressure on any Slate Gov-
ernment for the combination of these 
zones, and no pressure. was brought 
at all on Orissa or Bengal. It was on 
their own tree will that both the 
States have come together. of course 
with our bles..ings. 

Sbrl S. M. Banerjee: May I know 
whether suggestions were invited h'om 
various State Governments and, if ~ . 

the names of those State Governments 
that have preferred a big",r zone; and 
whether it is also a fact that Punjab 
and U.P. have aueed to have a bigJICr 
zone with Delhi-and one zone? 

Slarl S. K. PaUl: No, I do not think 
that they have agreed. But. there i. 
no question of linking them up; we 
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haY<' not got any proposal to tha: 
effect. The proposal is only about 
Bombay and Madhya Pradesh. But 
there a Iso we say that unless Madhya 
Pl'adesh and, Bombay are ready we do 
not want to do anything; the normal 
things will operate. 

Shri Ajit Singh Sarhadi: Is it not a 
fact that there is a great disparity in 
price" between the northern districts 
of U.P .. Delhi and Puniab; and in 
ordel' to avoid smuggling is there any 
proposal to make them one zone? 

Shrl A. M. Thomas: There is no 
sueh proposal now. 

Dr. Ram Subhag Singh: For some 
time now this talk of finalisation oi 
the zone was going on. What is the 
present position? Is the system work· 
ing satisfactorily? If so, will the 
Government pay heed to the request 
made by the Governments of Andhra 
Pradesh and Madhya Pradesh? 

Shrl S. K. PatiI: There is no talk 
going on that way except that ques-
ion~ are asked in this House. t.~ 

have not been pursuing that rna tier 
in any way whatsoever. It is a mere 
matter of distribution, and we have no 
closed mind On the subject. What-
ever is good could be done. There-
fore. we are nol' pursuing any talks 
what.!'oever. 

Shri Rami Reddy: Is it not a tact 
that the Southern States of Madras 
and Andhra Pradesh have been de-
manding separate zones? In the 
budget speech the Andhra Minister 
has mentioned that they have been 
pressing the Centre for the . creation 
of Andhra as a separate zone but the 
Centr(" is not wining. 

Shrl S. K. Patll: I do not know jf 
Andhra Pradesh, or any other State, 
is demanding anything. If they de-
mand it, surely they could have it. I 
have been oble to nersuade them so 
far, and so fal' a.; the persuasion lash 
they will remain in the zone. If they 
want to be tree, surely there is no 
o u ~ion on my side. . 
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Shri Tyagl: Whal is the uselulness 
and utility of maintaining this zone 
system and what harm would come if 
the deficits and surpluses arc uniform-
ly shared by the whole country? 

Mr. Speaker: It is a general ques· 
tion. 

Shri Tyagl: I want to know why is 
it necessary. 

Shri S. K. PaUl: Many peopl,· seem 
to be under the impression that the 
separate zones that are now an ~ 

ed by the individual States are under 
the Essential Commodities Act. There 
were no such zont'S before. We hav.c 
not forced them to have any ZOIll'. I 
agree with the hon. Ministl'l'. 

Shrl Tyagi: Thank you. 

Shrl Rarhunath Sinrh: Would be 
Minister. 

Shrl S. K. Palll: As far as I am 
concerned, I am thinking of only one 
zone. 
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Shri Sampath: Regarding a zone for 
Andhra Pradesh the hon. Minister has 
stated that there was no compulsion 
on th" part of the Central Govern-
ment. May I know whether the same 
applies to Madras State also? 

Shrl S. K. Palll: If it can apply to 
Andhra Pradesh, surely much mo. .. , 
so in the case of Madras State. 
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Shri Supakar: What is the conse-
quence of linking Orissa and West 
Benga') into one zone in the matler 
of food prices in both the States'! 

Shri S. K. PatiJ: As it is, natural-
ly the prices in Orissa will slightly 
rise; must rise. If you take both 
things together, apart. from the price 
Icvel going down a little in Bengal 
and going up a bit in Orissa., it creatf'." 
a ~( n  of self-confidence in the Statt~.:i. 

Shri A!IS8r: May I know whether 
the Government L"i aware that t ~ 

price of rice has shot up in Maha-
rashtra as a result of the reported re-
fusal of Madhya Pradesh to join th" 
zone? 

Shri S, K. Pati1: If the people wallt 
to really say something and then go 
on refusing it, and as a resu1t of it 
the prices either go up or go down, 
surely neither this Government no!' 
my Ministry are responsible for it. 

Shrl Ram Krlaban Gupta: The hon. 
Minister just' now stated that Jammu 
and Kashmir is a deficit State. In 
view of this fact, may I know whether 
there is any proposal to link this Stat" 
with any other surplus State? 

Shrl S, K. Patll: Nobody wants a 
poor relative to be linked with him. 

Correction of Answer to a Supple-
mentary Qupstion 00. S.Q. :;25 

The Deputy MlDlster 01 Food and 
Arrleultul'e (Shri A. M. Thomas): 
With your permission, I would like 
to C'orreC't the answer which I a t~ 
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earlier in reply to a supplementary 
question put by Shri Heda on Starred 
Question No. 525. He asked me u 
question with regard to the price ele-
ment to covet' insurance. 1 had call-
ed fOr the information, and it is now 
availab'Je. The rate is not 9 nP fol' 
wheat. It is 4 nP per maund for wheat 
and two annas per maund for rice. 
These rates are reviewed from time 
to time. 

Mr. Speaker: Next question. 

Shri S. C. SamaJIota: I request that 
S.Q. 550 may also be taken up. 

Mr. Speaker: Is the hon. Minister 
prepared to answer it? 

Shrl Raj Bahadur: Yes. 

lUr. Speaker: I find that both Shri 
H. N. Mukerje.· and Shri Prabhat Kar 
are absent. 

Shrl Trldlb Kumar Chaudhurl: But 
they are related questions. 

Shri Raj Bahadur: Shall I read the 
anSW('l'S to both'! 

Mr. Speaker: No. I am not going to 
call S.Q. 550. If any questions arise 
then we will see. 

Balari Bar Experiments 

+ i Shri S. C. Samaata: 
Shrl Subodh Husda: 

"527. Sbrl R. C. Majbi: 
I Sbrl Ram Krlshu Gupta: 
L Shrlmati Beau ChakravartlY'. 

Will the Minister of Transport anel 
COlDDlunleatlOJlS be pleased to refer to 
the reply given to Starred Question 
No. 580 011 the :!rd Deeember, 1959 
and state: 

(a) whether the results of the 
model experiments of Balari Bar 0:1 

the river Hooghly conducted by Cen-
tral Water Power Research Station at 
Poona have since been received: 

(bl if not. whether any interu.. n 
port has COt1'M; 

(c) since when Ba'lari Bar is being 
dredged by the Calcutta Port 'autho-
rities; and 

(d) what are the results of dredg-
ing? 

Tbe Minister of State' in tbe MInis-
try of Transpol1 aDd CommIlDkaUoa. 
(Shri Raj Bahadnr): (a) to (d). A 
statement is laid on the Table of the 
Sabha. 

Statement 

(a) No, Sir, The experiments arc 
still in pl'ogress. 

(b) An intel'im report has not been 
received. But the tentative conclu-
sion reached from the model experi-
ments so far conducted at the Central 
Water and Power Research Station, 
Poona, is that a depth of 12' feet can 
be maintained at the Balari Bar by 
the construction of a flood spur in the 
Balari Tower region, combined with 
dredging. Further experiments arc 
in prol1'ess. 

(e) From the 7th December, 1958. 

(d) As a result of dredging. thO' 
deterioration has been arrested and 
lome improvement has also been 
elfected. The depth of water at Balari 
Bar which went down to 7 feet in 
December, 1958 is now about 10 feet. 

Shri S. C. SlUII8Dta: May I know 
whether the Rangafalla Bar, which is 
very near to Balari Bar, is also being 
experimented under the same model 
by the CWPC Research Station? 

Shrl Raj Bahadur: So far as I know, 
the mode1 is entirely of the Hooghly 
channel. Therefore, all the various 
bars and other broad features of the 
river are included in the model so 
that there may be a comprehensive 
and intel1'afled examination and study 
of the various features, 

Shri S. C. SlUDlIDta: May know 
whether for the silt that is being 
deposited at Balari bar there is any 
proposal to have a dumping station? 

Shrl Raj Bahadur: At present it :< 
t1Iken to the remoter part of the river, 
I cannot say whether there is any 
proposal to dump it in a particular 
place at the moment. The new 




